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a cost of Rs. 2.25 lakhs out of the 
funds of a public sector undertaking. 
As neither the news item nor the 
Hon’ble Member has indicated the 
specific Ministry or the building 
where renovation is being done, it is 
not possible to furnish the informa
tion. This Ministry or the C.P.W.D. 
has not undertaken any such renova
tion.

Memorandum from All India National 
Fitness Corps Employees Association

4615. DR. BAPU KALDATY: Will 
the Minister of EDUCATION, SO
CIAL WELFARE a n d  CULTURE be 
pleased to state:

(a) whether All India National Fit
ness Corps Employees Association. 
New Delhi had submitted a memo
randum on 19th June, 1977;

(b) the major demands placed be
fore the Government by the Asso
ciation; and

(c) the Government’s policy toward 
these demands

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUN- 

DER): (a) Yes, Sir.

(b) The major demands of the As
sociation are as follows:

(i) Extension of the benefits re
commended by the 3rd Central Pay 
Commission from 1-1-1973.

(ii) Absorption in the State Ser
vices with effect from the date on 
which the administrative control 
was taken over by the State Gov
ernments.

(iii) Notional increments in the 
State Pay Scales by point-to-point 
fixation of pay.

(iv) Benefit of seniority vis-a-vis 
State Govt, physical education per
sonnel with full benefit of perma
nency and promotion etc.

(c) The NFC Employees have been 
absorbed ir the State Governments

services on or before 1-11-1976. Be
fore transfer the concurrence of each 
employee to the terms and conditions 
of absorption offered by the State 
Governments was obtained. It is not 
proposed to reopen the m atter at this 
stage.
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Construction of Godowns by Private 
Parties for use by FCI

4018. SHRI MADHAVRAO SCIN- 
DIA: Will the Minister of AGRICUL
TURE AND IRRIGATION be pleased 
to state:

(a) the total storage space required 
by the Food Corporation of India in 
Madhya Pradesh for storing food- 
grains;

(b) whether the FCI had invited 
private parties to construct godowns 
to be taken on lease by it; and




